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Order
C.P No. 19/397-398/NCLT/MB/MAH/2011

1. The Petitioner’s counsel is present, stating that this matter is
coming for hearing on the objections raised over the valuation
report given by the valuer. The Respondents side is absent.

2. The Petitioner side is directed to communicate next date of
hearing to the Valuer as well as Respondents. On such

communication if the Valuer has to make any submissions



before this Bench or to place further appraisal report to this
Bench, he is at liberty to make the same in writing.

3 List this matter on 4" August, 2016 at 10.30 a.m. for hearing.
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V. NALLASENAPATHY

Member (Technical)
Dated: 8t July, 2016.



